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3216. SHRI G. Y. KRISHNAN:. 
. SRBI JAGPAL SINGH: 

'Will the Minister of HOME AF-
FAIRS be pleased to state: 

. (~) whether it is a fact th3t the Cen-
tr,.l Government have decided to step 
up rehabilitation of the victims of 
communal violence and to provide 
them grants and. also arrang~ loanR 
from nationalised banks; 

(b) if so, the details regal'ding the 
procedure of giving loans and terms 
thereof; 

(C) whether some suggestions \vere 
also received in the recent National 
Integration Council meeting in this 
regard from the members of the Com-
mittee; and 

(d) if SO, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAJ.RS 
(SHRI YOGENDRA MAKWANA): 
(8) and (b). With 8 view to provid-
ing immediate relief to the victims of 
communal riots, a scheme is under 
consideration of the Government to 
speed up the process of rehabilitation 
of the victims. The scheme· proposes. 
inter alia san,ction of garnts of reason-
able amounts and arrangements for 
grant of loan from the nationalised 
banks to enable them to start their 
vocation afrash. This Scheme which 
also includes adoption of certain com-
munal trouble-prone areas by some 
natio)'lalised banks, is under consi-
deration of the Government. 

(C) and (d). Yes, Sir. A suglestion 
regarding adequate compensation to 
the victims' of communal riots vIas 
made in the meeting. 
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